| TEM NO. 3 COURT NO. 1 SECTI ON X |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

A6 in ClVIL APPEAL NO 2255 OF 2006

MAY CGEORGE Appel I ant (s)
VERSUS

SPECI AL TAHSI LDAR & ORS. Respondent ( s)

(Wth appln(s) for early hearing and office report )

Dat e: 09/ 10/ 2009 This Appln. was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Appellant(s) M. N khil Nayyar, Adv.
For Respondent (s) M. K K Mni, Adv.

M . Anki t Swar up, Adv.

M. R Nedumaran , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st the appeal during 1st half of summer vacati on.

Application for early hearing is disposed of.

(G V. Ranana) (Veera Verna)
Court Master Court Master



